
07.11. 2012       J-1      PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 2     
(DIVISION BENCH-2)
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE VIPIN SANGHI

1. CM APPL. 14904/2012 NATIONAL THERMAL POWER SANGEETA BHARTI 
   IN FAO(OS) 372/2012 CORPORATION LTD . ANUKUL RAJ

VS. SIEMENS ATIENGESELLSCHAFT SHWETA MISHRA
ANIL BHATNAGAR
AMIT DHINGRA
AMAN LEEKHA

COURT NO. 35     
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE P.K. BHASIN

PRONOUNCEMENT OF ORDERS
AT 2.15 P.M. 
         
1. CRL.M.C 2247/2012 RASHID SHAILENDRA BHARDWAJ 

VS. STATE NCT OF DELHI AROMA S. BHARDWAJ
& ORS M.N. DUDEJA

ABDUL SALAM 

   HIGH COURT OF DELHI                            
   06TH NOVEMBER, 2012                         REGISTRAR (LISTING)


